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2. Lobby of insecticides suppliers and

spray

8. Efteacy of radiodl treatment and
Primaguinc tablets for Mularia.

with Malathion,

This is not carrect. As already memtioned aerial

Radical treatment with Primaguine tablets in «Na-

tional Malavia Eradication Programm:e is given for 5.
days at the rate of 15 mg per day. It is effective to the
extent of go to g per cent. 1t has, hiwever, often been
observed that a Malariapatientcould take the drug
3. and not for 5 days continucanly.
The effect is that the treatment.is incomplete and
there arc cases of relapse.  Need is to ensurc that
the Malaria Werler Id administer the drug in

his presence. The concerned eofficials must aho

BTATHMENT -CORRECTING AN-
SWER TO USQ NO. 223 DATED
8-3-1879 RE. ATI in DT.C.

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY O
SHIPPING AND TRANSPOR
(SHRI CHAND RAM): The reply
to the Question was based only in
respect of the checking carrieq oul
by the Central Checking Cell of the
DTC. Information about the check-
ing carried out by Divisional check-
ing staff in the year 1978 was in-
advertently not taken into account
by the DTC. The reply to the Ques-
tion may, therefore, be read as
under: —

“The Corporation has deplayed,
as on dete 224 members of Inspec-
toral staff consisting of Traffic
Supervisors, Trafic Inspectors and
Asstt, Traffic Inspectors for check-
ing ticketless travelling in its
buses, During the last 3 years, the
composition fee paid by the passen-
gers foung without tickets are as
under: -

tion No. of

Year 0:‘?%:: ticketicss
in Rs.) passcagers

detected.
1976 . T41.490'00 97608
9377 . 2,22,210°00 40,860
1978 . 4:54,400°00 90,852

14,18,1000 00  2,29" 320

Inconvenience causeq to the
Hon'ble Members is regretted.

2. A reply to the Question was
given in the Lok Sabha on 8th March,
1979 on the basis of information fur-
nisheq by the DTC on 5th March,
1879, Subsequently in the afiernoon
of Bth March, 1979, informatjon was
received from the Delhi Transport
Corporation stating that the earlier
information may be modified. The
Chairman-cum-General Manager of
the Corporation wag requested on 8th
March, 1879 to look iante the mstter
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and confirm that information receiv-
ed’' later wag correct and indicate
circumstances in which incorrect in-
formation wag furnished in the first
instance. On the 15th March, 1979,
a report was receiveq from the
Chairman of the Corporation stating
that the information furnished earlier
was based on the information given by
Central Checking Cell of the Corpora-
tion and did not contain the informa-
tion about the checking carried out by
the Divisional checking staff «t the
Corporation in the year 1978 and that
this was in inadvertent omission. Im-
mediately sleps weie taken iu prepare
the correcting reply. bolth in  English
and Hindi, which was sent to the Lok
Sabhu Secreturiat on 20th  Mareh,
1979. A delay of 13 days fium the
puriod allowed as per Speakers
direction thus ocrurred in this case.
The delay is regretted,

11.30 hrs.

RE, MOTION FOR ADJOURNMENT
REGARDING ATTACK ON ALI-
GARH MUSLIM UNIVERSITY
STUDENTS AT DADRI RAILWAY
STATION ON 9-5-1879,

SHRI VASANT SATHE (Akola):
Regarding the atrocities on Aligarh
students. ...

(Interruptions)

MR. SPEAKER: Order, order. I
am on my legs. Four adjournment
motions and other motions have
come before me. I have called for
an immediate report.

(Interruptions)

SHRf VASANT SATHE: Why
dim't you allow the adjournment
motion?

(Interruptions)
SHRI VASANT SATHE: Five

students, who were brutally beaten

up, are in the JP hospital (Interrup-
tiong),

1082 1.8-~8

Adjournment 162

MR. SPEAKER: I am directing the
Home Minister to make a statement.

SHRI VASANT SATHE: Why are

you not allowing the adjournment
motion?

(Interruptions)

MR. SPEAKER: I am directing the
Home Minister to make a statement
in the House.

(Interruptions)

SHRI VASANT SATHE: Unless
you admit the adjournment motion,
how can we bring all the facts be-
fore you? I have gone to the hose
pital, I have seen the students, I
have seen how brutally they have
heen beaten up and injured, the
helpless students coming for the rally
from Aligarh. The train was
stopped, surrounded by the goondas
and they have been mercilessly
beaten up....(Interruptions) Kindly
allow the adjournment motion. Let
his statement come. Let us have
a discussion,

MR. SPEAKER: I am directing
the Home Minister to make a state-
ment. Therefore, If necessary, we will
have a discussion,

SHRI VASANT SATHE: Members
from all sides are agitated. This
is not a party matter. Admit the
adjournment motion, let us have a
full discussion.

MR. SPEAKER: After we get the
facts, we can have a discussion. I
am nol allowing.

SHRI C. M. STEPHEN (Idukki):
This 18 an extremely distressing situ-
ation. There is such a clamour in
th~ House, dcmanding permission for
discugsing this mautter straightaway.
Persons belonging tv the minority
community were coming to Delhi.
They were dragged out of the train
and attacked. Two persons Wwers
geriously injured. Others are still in



